1% Written Answers

gegre e at et @ faar ga awR
F HEla o q; A

(¥) afz gi, Drasa fqawis s
Tt g ?

frmfm sitx svaver wenera W gewEt
(ot wirgray searw nfew) : (%) o, g6

(@) & (¥) swrr ¥ feris
2 femwmy, 1982 & wWfay §mow
gear €/ 1701 1/4/82@maTa-I &
seafta ag fooin forar @ B 9= awd
Fumifal w1 foge a@R ¥ |
frrmfor afmr ey fivay, weafer &1 gura
wr @ agafa & g @ifs 338
wraar g fasha deqrEl & sfafaa
O AT FT 6 a0a (% F 9 fqwr-
saer o qafgefa gt S s fadta
qFuF F & greq ¥ fawemers #r wiw-
qgaTe & fau 9&ga F | g9 IF gATA
W @A AFA/AAET A Wy qwa w
qu @ ¥ fag Freifea frefa deaqrt
gra fag o arer o & e # & frar
Sl

| gEwrQaH! afga afen deamm

2. e awId gra eqrfua fasig
fare st wwrA g & e o
g

3. fawelt wromadfen grafan sradeg
diaTedt G odwm  weaRfer
grafam wreAee geiegme

4. grIfen TEadve WA HTE-
ww fafade s wiea & e
w€ T diwa ardwfs swfaat

APRIL 11, 1983

errren Answers 132

yaraat ¥ fagasm aad @t
gds & fau deiwew faw
saedT FIA T H1F HET G

2. ¥GR g @Fa g fawiw
afym £t g afwr sl axwrd sd=rfa
grar argd weqrAl & faar war w®w ow
ary faaiwz fraifa afawan dwr ama
st for g falre Ao 9T @ AT & @

Ffaw 7g it T1fgy)

3. 78 FXFIQ FHIE F fag grem
fr & fawrmeast & sgufa &% ¥ qFgad
qT @A @A F fau faha deqT §
agaAfa &1 TAT AT I ) WY ATHSAT §
Feu qrTfe & gefiweor o sq, St fr gw
HT §, T@9 qIETA FHAMAT gIU ag+
FLHAT T |

Wrong Fixation of the Amount of Monthly
Instalments for DDA’s LIG Flats

6620. SHRI RAJNATH SONKAR
SHASTRI :
SHRI JAIPAL SINGH KASH-
YAP :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a)' whether a prospective buyer of DDA
flats having an annual income between Rs.
4201 and Rs. 7200 becomes eligible for LIG
flat and that on allotment of a flat he has to
pay more than Rs. 400as monthly instals
ment:after payment of initial deposit of Rs.
10,800 towards cost of the flat ;

(b) if so, what is the rationale of fixing
the amount of monthly instalments at Rs.
400/- or more when the income of the eligible
person for LIG flatis taken between Rs.
350/- and‘Rs. 600/- ;

-(c)' wheéther Government propose to
consider the question of downwards ‘revision
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of the monthly instalment to make the pay-

ment more easier, if so what steps have been

taken by Government in this direction ; and
(d) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING(SHRI MOHAMMED USMAN ARIF):
(a) to (d). Information is being collected
and will be laid on the Table of the Sabha,

Schemes Prepared by Central Institute of
Agricultural Engineering Regarding Dry
Farming Techniques

DR. VASANT KUMAR PAN-
of AGRICUL-

6621.
DIT : Will the Minister
TURE be pleased to state :

(a) whether the Central Institute of
Agricultural Engineering has prepared some
schemes to bring scientific technology to the
farmers door in the field of dry farming
techniques ;

(b) whether the C.ILA.E. has identified
some locations in MP State for intensive dry
farming techniques in waterscarcity districts,
if so, details thereof ;

(c) whether the World Bank has agreed
to launch a big dry farming project in
Madhya Pradesh ; and

(d) if so, the districts chosen, the addi-
tional area to be brought under the new
ploughing implements in the Kharif season
and the estimated new agricultural produc-
tion ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) No, Sir.
The Central Institute of Agricultural Engi-
neering, Bhopal does not have any scheme to
bring dry farming techniques to the doors of
the farmers. However, under the Lab to
Land Programme it has endeavoured to
extend dry farming technology to the farmers
in the vicinity of the Institute,

(b) No, Sir. The Central Institute of
Agricultural Engineering has not identified
any area for intensive dryfarming technology
transfer, However, the Institute’s expertise
is always available to the State Goyernment

on request,
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(¢) No Sir not yet. However, a World
Bank Appraisal Mission has visited MP
along with other States. The report of the
Appraisal Mission is awaited,

(d) Question does not arise.

Recommendations for Ban on Cow Slaughter

6622. SHRI SUBHASH YADAYV :
SHRI M. RAM GOPAL
REDDY :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that Official
Level Committee recommended recently to
the Central Government to completely ban
cow slaughter in the country ;

(b) if so, whether the recommendations
made by the Committee have since been
considered by Government ; and

(c) if so, the outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE : (SHRI
ARIF MOHAMMAD KHAN) : (a) No
official level Committee has been constituted
to look after matters exclusively concerning
cow slaughter.

(b) and (c). Do not arise.

Allocation of Rapeseed Oil and Palm
Oil te States

6623. SHRI HARIHAR SOREN : Will
the Minister of FOOD AND CIVIL SUPP-
LIES be pleased to state :

(a) the total allocation of rapeseed oil '
and plam oil made to various States in the
oil years 1980-81 (November, 80 to Qcteber,
81) and 1981-82 (November, 81 to October,

1 1982) ;

(b) the total quantities of rapeseed oil





